Name of the corporate debtor: Brahmaputra Galvochem Private Limited; Date of commencement of liquidation: 13/10/2023;

List of stakeholders as on: 12/12/2023

List of unsecured financial creditors

Annexure-2

(Amount in )

SL
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Brahmaputra
Aashiana Limited

U27100AS200
9PLC009098

22-12-2022

3,49,961.00

3,49,961.00

Unsecured |Nil 12.32% Nil Nil 0.00

NIL

Since no claim has been submitted
in the Liquidation Process by the
stakeholder, the claim of the
Stakeholder admitted during the
CIRP Process of the Corporate
Debtor is deemed to be submitted
under section 38 of the IBC, 2016.
Accordingly the same has been
admitted in the Liquidation
Process.

Santosh Kumar
Jaiswal

23-12-2022

24,90,000.00

24,90,000.00

Unsecured |Nil 87.68% Nil Nil 0.00

NIL

Since no claim has been submitted
in the Liquidation Process by the
stakeholder, the claim of the
Stakeholder admitted during the
CIRP Process of the Corporate
Debtor is deemed to be submitted
under section 38 of the IBC, 2016.
Accordingly the same has been
admitted in the Liquidation
Process.

28,39,961.00

28,39,961.00

100.00% 0.00




